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(SHRI D, ft. CHAVAN) : (a) The pro
posal made by the private oil companies 
for increase in pWccs ot imported crude oil, 
as used by them, is still under examination. 
The total additional burden if any, on 
country's resources can only be determined 

* after a decision is taken.

(b) U.674 million tonnes of crude oil 
were imported during 1970 at a cost of Rs. 
102.04 crores.

(c) Not yet. Some proposals in thk 
connection are under consideration.

Production of Avro-748 Planes

18. SHRI S. M. BANERJLL ; Will
the Minister of DEFENCL be pleased to 
state:

(a) whether Production of Avro-7-18 
Planes in HAL Kanpur has increased ;

(b) if so, to what extent ; and

(c) the number of aircraft produced 
in 1968, 1969 and 1970 ?

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (SHRI P. C. SETHI) : (a) Yes, 
Sir.

(b) The production of Avro-748 (HS-748)
planes at HAL, Kanpur will be increased
from 6 aircraft each in 1968-69 and 1969-70 
to t  aircraft proposed to be completed during 
1970-71 and 9 aircraft during 1971-72.

(c) The production programme is drawn 
up financial year-wise. The actual delivery 
durin* 1970-71 is as under:

1968*69 6 aircraft

1969-70 6 aircraft

1970-71 « aircraft

*Mawahar JyotP* In Neftrtt Museum

19. DR, KARN1 SIN0H : Will the 
Minister of ^ORKS> HOMNfc AND 
UlM N DEVELOPMENT be pfeased to 
state t

(a) whether it is a fact that about Rs. 
40,000 per year are being spent on keeping 
burning a lamp called 'Jawahar Jyoti' ia 
Nehru Museum

(b) if so, whethci in view of this high 
expenditure, Government propose to divert 
this expenditure* to some productive or social 
welfare purpose ; and

(c) if not, the reasons therefor ?

THE MINISTER OF WORKS, HOUS
ING AND URBAN DLVFLOPMENT 
(SHRI I. K. GUJRAL) : (a) No, Sir. The 
average annual expenditure on the main
tenance of the "Jawahar Jyoti” during the 
3-year period ending on 31st March 1970, 
was Rs. 27,000/- approximately. With effcet 
from 11th January 1971, the oil-led Jyoti ha  ̂
been replaced with a permanent gas flame 
and in comcqucnce the annual expenditure 
has been reduced to about R*.. 11,000/-.

(b) and (c). Government do not con
sider that the expenditure on the maintenance 
Of the “Jawahar Jyoti” is high.

Piped Water Facilities in Jatni 
Town (Orissa)

*20. SHRI CHINTAMANI PANI- 
GRAHl; Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased to 
state;

(a) whether the scheme to provide 
piped water facilities in Jatni Town in the 
District of Puri in Orissa has since been 
finalised ; and

(b) if so, when this will be imple
mented 1

TH$ DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. K1SKU) : (a) 
and <b). The Government of Orissa have 
reported that Jatni piped water supply 
scheme which is estimated to cost 
Rs, 16.93 lakhs has not been finalised by 
them due to paucity of funds.

Piped Wa^FjKigtesta Ktarda

*21. SHRI CHINTAMANI #ANI* 
GftAHl: Witt the Minister of HEALTH
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AND FAMILY PLANNING be pleased to 
state;

(a) whether any proposal for providing 
piped watei to Khurda Town m the District 
of Puri in Orissa was received from the 
State Government,

(b) if so, whether this piopo&al has 
since received the approval of the Central 
Government , and

(t) it so, the details thereof t

THb DLPUTY MINISTrR IN THl 
MINISTRY OF H1A11I1 AND FAMILY 
PLANNING (SHRI A K, KISI^U) . (a) to 
(tj No scheme relatmq tu supply of piped 
water to Khuidu lov>n vuis received by the 
Govcrnmenl of India fiom the Ofissa 
Government The powers for sanctioning 
(he watei suppl> schemes have been delegated 
to the State Governments and it is no longer 
necessary lor them to obtain approval ol 
the Government of India foi urban water 
supply schemes upto Rs. 25 lakhs.

The Government of Onssa have however 
reported that they had approved the piped 
water supply scheme for Khurda Town 
costing Rs. 14 lakhs m 1967 and the execu
tion ot the scheme will start in 1971-72.
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Compensation from Pakistan for Burning 
of an LA C. Plane

23 SHRI S M. BANfcRJLE Will the 
Minister of EX TERNAL AFFAIRS be 
pleased to state

(a) what further steps have been taken 
to get compensation from Pakistan because of 
burning of an IAC plane ,

(b) wliethei Pakistan have not yet 
agreed to hand over the two hijackers to 
Government; and

(c) if so, the steps likely to be taken.

THE DEPUTY MINISTER IN THE 
MINISTRY OF LXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) . (a) to
(c) The Government of India continue their 
efforts to press Pakistan to pay compensation 
for the loss of the Indian plane, as well as 
its cat go, baggage and mail and to take 
suitable action against the two hijackers. The 
Government of Pakistan have not so far 
taken any satisfactory action on the demands 
made by us. In the meanwhile, the overflight 
of Pakistan planes over India remains 
suspended.

Shortage of Doctors in Rural Area#

*24 SHRI D S. AFZALPURKAR: Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether it is a fact that there Is 
shortage of doctors in rural areas In the 
country ; and

<b) if so, the specific steps Government 
propose to take in this regard ?




